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should be run from Kanpur Central
Station to Delhi and HoWrah.

2. Instead of attatching a second class
general coach to Ganga Yamuna
Express at Kanpur, a three tier

s sleeper coach should be attatched
to it.

3. A bi-weekly train should be run
from Kanpur to Bombay and
Howrah. '

4. Arrangements should be made to
provide a stoppage of Tata Express
at Pura Station of Northern Railway
which is a thickly paopulated town
and a Central town of two tehsils.

5. By removing two metre gauge lines
at Kanpur Central Railway Station,
a new -platform should be construc-
ted there,

6. The sub-way for going from one
platform to another at the Central
Railway Station should be extended
and it should have exit outside the
platform so that the passengers
could easily go outside the plat-
form.

7. The old Railway Station building is
not in proper use. The office of the
Regional Station Superintendent and
other offices at Central Station

- should be shifted to this building,

8. Gobindpuri Station, where 2ll
important trains halt, should be
developed immediately so that more
facilities could be provided to the
passengers. '

(xX) Need to make arrangements for
rehabilitation of persons whose
crops and property have been
damaged due to water logg~
ing In Indira Gandhi

Canpsl area

SHRI BIRBAL (Ganganagaer) : Mr.
Speaker, Sir, due to seepage- of water from
Indira Gandhi ' Capal between the first
head at Mastiwali to the Suratgarh head,
the land remains continually waterlogged.
There is waterlogging for the last two to
three years continuously, The villages in this
area have been affected by waterlogging.
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~ Houses have collapsed due to it and agﬁcul-

tural land has become unsuitable for farming.

‘So, the agricultural produce which is the

means of livelihood of the penple there has
become extinct. Drains should be dug out
to channel the watgr to some lower arcas.
I suggest that the -Government of India
should get this whole area surveyed to
formulate a plan for jnstalling maximum
number of tubewells and-this whole region
should be declared as rice crop area.

If the Government does not pay
immediate attention, then this extremely
fertile land will turn into barrep land. I .
request that the people whose houses, have
collapsed should be provided financial help
in the shape of rehabilitation grant and
compensation and the land which bas becObme
useless for agriculture should again be made
cultivable by the use of modern equipments.
The recovery of various loans etc. granted
by the Government and the banks should be
stayed for the time being.

(xi) Need to make effective -arrangements
for timely transportation of agri-
cultural produce from Punjab
to other States

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur) : Mr. Speaker, Sir, Punjab
is the leading State in making contribution
to the national buffer stock. The farmer of
Punjab is engaged improving the economic
condition of the country through his hard
work and innovative techniques in agri-
culture, but the Government iostitutions are
trying to render his work ineffective and.
fruitless.

The stock of foodgrains in Punjab
State was 53 Jakh toones as on 1.10.1986,
valued at Rs. 900 crores. The Food Cor-
poration of India has made promises many
a time that arrangements will be made te
dispatch foodgrains from Punjab on a pnorny
basis to the other States, but be are sorry to
say that despite numerous reminders in this
connection by the State Government to the
Food Corporation of India, no concrete
action has been taken so far.

Transportation of foodgrains through
railways is very slow and inefficient. The -
present problem of storage of foodgrains
does not seem to be resolved through these
arrangements. I request that in Punjab also,
the system of quick transportation of food- .



